>

SLP(Crl.)No. 497-498 OF 2004

| TEM No. 1C. (J) Court No. 8 SECTI ON 11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Crimnal Appeal Nos. / 2004
@SLP(Crl.) Nos.497-498/2004
Dhananj oy Chatterjee @ Dhana Appel | ant .
VERSUS

State of West Bengal and ors. Respondent s.

(HEARD BY HON BLE K. G BALAKRI SHNAN AND B. N. SRI KRI SHNA, JJ)

Date : 26/03/2004 These matters were called for pronouncenent of judgnent.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE B. N. SRI KRl SHNA

For Appellant (s) M. Chanchal Kumar Ganguli, Adv.

For Respondent (s) M. Tara Chandra Sharma, Adv.

The Court nmde the follow ng
JUDGMENT

Hon’ bl e M. Justice K G Bal akri shnan pronounced the judgnent of the court granting | eave and
di sposing of the appeals.

(R K. DHAVWAN) (VEERA VERMA)
COURT MASTER COURT MASTER

(Si gned non-reportable judgnment is placed on the file)



